
5  Written AnsVMn VAISAKHA 25, 1901 (SAKA) Written Ansers 5

(b) details reardin rotinex ro
duction durin the last  three years 
and the rice a roved and the rice 
chared durin the last three years is 
it true that rotinex is arketed ith
out any rarket a roved rate, if so, 
under hat rovisions and

(c) hether rotinnex is considered 
dru or Jie food, hen as it consider- 
ed a food and hen a dru lease 
ive details of the sa e

THE MINISTER O ETROLEUM, 
CHEMICALS  AND  ERTILIERS 
(SHRI H. N. BAHU UNA) (a) The 
Annual Reort for the  year 1977 of 
Ms. fier, is as follos — 
lysate as a bulk dru.

(b)  The roduction of rotinex for 
the years 197 and 1977 as reorted by 
Ms. fier is as follos —

(in tonnes)

197 1977
02.551 97.0

The roduction fiures for the year 
197 are bein collected  and ill be 
laid on the Table of the House. ro
tinex is bein arketed by Ms. fier 
ithout any rice  a roval  under 
Drus (rices  Control)  Older. A 
sho-cause notice as issued to the 
on 5th Aril, 1977 for alleed violation 
of the rovisions of Drus (rices Con
trol) Order. 1970. The rely of the 
fir has been considered in consulta
tion ith   La Ministry.   La 
Ministry have advised  that the ro
visions of the Drus (rices Control) 
Order, 1970. ould not suarely a ly 
to rotinex. In the  liht of this ad
vice, the D CO 1970 could not be a
lied to deterine the sellin rice of 
rotinex under the rovisions of that 
Order.

(e) Excet for t$fe  eriod beteen 
1972 and 197 fier have been anu
facturin rotinex as a dru ite. The 
Maharastra State ood and Dru Ad- 
inistration has  been advised that, 
should flaer seek to shift anufactur
in rotinex as a dru ite to anu
facturin it as a foed ite, such * ii- 
catien' should be disosed of only in

consultation ith the Central overn
ent.

Su ly of Indian Warshis to Malaysia

10707.  SHRI MADHAN RAO SCIN- 
DIA Will the DE UT RIME MINIS
TER AND MINISTER O DEENCE 
be leased to state

(a) hether he is a are that Mala
ysia has fchon illinness to acuire 
Indian arshis for its Navy,

(b) if so, his reaction thereto and

(c) stes roosed to be taken to
rovide orshis to  that country in 
near future

THE DE UT  RIME MINISTER 
AND MINISTER O DEENCE (SHRI 
JA JIVAN RAM) (a) to (c). There is 
no resent  roosal  to su ly any 
arshis to Malaysia.

Honble Me ber ill a reciate that 
it ill net be in the ublic interest to 
disclose any enuiries ade by, or any 
consultations that  take lace ith, 
friendly forein overn ents in reard 
to the su ly or  rocure ent of De
fence eui ent

roduction of etroleu roducts

1070.  SHRI  UVRAJ Will  the 
Minister of ETROLEUM, CHEMICALS 
AND  ERTILIERS  be leased to 
state

(a) hether the roduction of et
roleu roducts has  fallen this year 
as co ared tc the roduction of last 
year and

(b) if so, hether  easures have 
been taken to au ent roduction and 
stabilise rices, if oo, the details and 
if notf the reasons therefor

THE MINISTER O ETROLEUM. 
CHEMICALS  AND  ERTILIERS 
(SHRI   H.   N.   BAHU UNA)* 
(a>  The  total   roduction  of 
etroleu roducts in tl*e refineries 
of the country in 197-79  as aUoufi




